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bMed QO f~ctorS, ,Iuch as capacity additions, 
pl.-mt a:vailability and utilisation norms, bene­
Rts likely to accr.ue from central sector and 
other pr,ojec.ts, etc. 

Bogies Reduced in Parasutam Express 

6954. PROF. P. J. KURIEN: Will the 
Minister of RAIL WAYS be pleased to state : 

(a) whether the number of bogies in the 
Pal asuram Express running in Kera)a ha ve 
been reduced from sixteen to eleven; 

(b) if so, the reasons therefor; 

(c) whether Government are aware that 
the rush in this train is increasing day·by­

day; and 

(d) if so, whether the number of bogies 
is proposed to be restored to sixteen ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise, 

(c) Yes, Sir. 

(d) It is already scheduled to run with 16 
coaches. 

ProposaJ to get Financial Assistance 
to Gulbar_ga University in Ka~taka 

6955. SHRI H. G. RAMULU : Will the 
Minister of EDUCATION be pleased to 
state: 

(a) whether any proposal for financing 
GuJbarga University in Karnataka is pending 
before the University Grants Commission; 
and 

(b) if so, the details thereof? 

THE MINISTER OF EDUCATION 
(SHRI,K. C. PANT): (a) and (b). The 
Gulbarga University established in 1980 is 
yet to be declared fit by the UGC to receive 
assistance from the Commission under Section 
12-8 of the UGC Act, 1956. The Commis .. 
sion has s~ggested certain amendments to 
t he Act of t,be University before it can be 
declared fit. The State Government's decisiolJ 
on these s,ugesti9DS is still awaited. The 

question of sanctioning any grants to the 
University can be considered only after the 
University is declared fit to receive such 
assistance. 

Facilities Pro'\'ided to Children under 
Community Aid and Sponsorship 

Programme 

6956. SHRJ EDUARDO FALEIRO 
Will the Minister of SOCIAL AND 
WOMEN'S WELFARE be pleased to state: 

(a) whether the 'Community Aid and 
Sponsorship Programme' has been introduced 
in some parts of the country and if so, 
what faci1ities are provided to children under 
the programme; 

(b) what is the amount of expenditure 
expected to be incurred in a year; and 

(c) whether there is any pJan to introdm ... "e 

this programme in other parts of the country 
also and jf so, the details thereof? 

THE MINISTER OF ST ATE OF THE 
MINJSTR Y OF SOCIAL AND WOMENtS 
WELFARE (SHRIMATI M. CHANDRA­
SEKHAR) : (a) The Ministry of Social and 
Women's Welfare has no such Scheme. 

(b) and (c). Does not arise. 

[Translation] 

Setting up of RaiJway Zone in Bihar 

6957. SHRI VlJAY KUMAR YADAV : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether there is a 100g standing 
demand for setting up a Railway Zone in 
Bihar with a view to expand railway. f.acilities 
in the State and providing employmept in 
Railways to the people of Bihar; and 

(b) if so, the reasons for delay in this 
regard? 

THE MINISTER OF STATE IN THE 
MIN1STRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
Yes, Sir. The demand for formation of a 
new zone in Bihar was remitted to the 
Railway Reforms Committee tor their consi· 
deration. The Committee after carefully con-




